OFFICE OF THE CHIEF JUDICIAL MAGISTRATE: WEST DISTRICT: T1S HHAZARI COURTS

DELII
MODIFICATION IN 2UTY ROSTER QF JUDICIAL MAGISTRATY FIRST CI.ASS
SORCTHE MONTH OF JULY. 2025
In view of the written request of Ms. Poonam Singh, Id. Judicial Magistraic First Class,
(NI Act)-04, West District, Tis Hazari Courts, Dethi (Duty Magistrate on 16-07-2025) for cxchange
of her duty the lollowing modification in the Duty Roster of Judicial Magistrate First Class, West District,
nelhi for the month of July 2025 {reference No. 1498-1552/CIM(West)/DR/2025 Dated 12-06-2025) is

being made:-

;Sr. same of the Judicial Magistrate First Class Working days VlIoliday Room No.

No. '

i

01 Ms. Komal Garg, IMFC-03 16-07-2025 292
R/o 2017, Second Floor, Gulabi Bagh,
Delhi Administrative Flats, Delhi

02 Ms. Poonam Singh, 1.4, IMEC( N Act-04) 18-07-2025 o

(CBA-1)

, Rio Flat No. 2078, Type IV, DDA Flats,
Gulabi 13agh, Delhi

Rest of the conditions shall remain unchanged in ihe modified Duty Rester of Judicial
Magistrate First Class, West District, Deini for the month of July-20 (reference No 1498-

1552/CIM(West)/DR/72025 Dated 12-06-2025).

No.LB..Q.E‘...‘T..E.8.§..8.....c:JM(wQsL)/Dwzozs Dated, Dethi
Copy furwarded for information and necessary action to:-
01. The Hon'ble Registrar General, High Court of Iclhi, New DJelhi
I'hrough 1.d. Principal District & Scssions Judge, (West),lelhi
02. ‘The 1.d.Principal District & Sessions Judge, {110}, Delhi
03. The 1.4, Principal District & Scssions Judge, (West), Delhi
04. ‘The 1.d. Principal District & Sessions Judge all district Delhi/New Delhi
05. The id. officer Incharge, Pool Car, s Hazari Courts, Delhi
06. The 1d. CJM, all District, Delhi/New Delhi,
07. The 1.d. ACJM & All 1.d. Judicial Magistrate First Class West District, Tis 11azari Courts,Delhi.
08. The Dircctor of Prosecution, 'Fis Hazari Courts, Peihi.
09. The Commissioner of Police, Delhi
10. The 1 G (2rison), Tihar Jail, Dethi/New Delhi,
11. The Secrctary, Bar Associatic~, ¢ tHazar Courts, ethi
12. The Supdt.Jail, New Delhi/Lock Up Incharge, Tis iazari Courts, Delhi
13. The Admn. Officer(Judl), Hindi Department, R. No. 237, ‘Iis 1iarari Courts, Ielhi
14. Law Officer, Tihar Jail, Delhi/New Delhi.
15. ior Upioading on centralized web site througll LAYERS
16. The Video Conferencing, R. No. 211, Tis Hazari Courts, Dethi.
17. The Care Taking Branch (ijg) & West 'Tis tarari Cours, Dedhi
18. ‘The Reader to the court of undersigned.
19, The Cash Branch, West Distric:, Tis 1Jazari Courts, Delhi
20. PS to |.d. Principal District and Scssions Judge(West) District, Delhi
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